
SCHEDULE I

FORM A
PUBLIG ANNOUNCEMENT

(Regulation 14 of the lnsolvency and Bankruptcy Board of lndia
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ONSHAPE !NDIA PRIVATE LIMITED

Notice is hereby given that the ONSHAPE INDIA PRIVATE LIMITED has

commenced voluntary liquidation on 26 lVarch 2021.

The stakeholders of ONSHAPE INDIA PRIVATE LIMITED are hereby

called upon to submit a proof of their claims, on or before 25 April 2021 ,lo
the liquidatoratthe address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means

only. All other stakeholders may submit the proof of claims in person, by

post or by electronic means.

Submission of false or misleading proofs of claim shallattract penalties
@

Anagha Ana u

Liq dator

Q1

Date: 29 \ltarch 2021
Place : Pune

1 NAt\,4E OF CORPORATE PERSON ONSHAPE INDIA PRIVATE LIMITED

2 DATE OF INCORPORATION OF

CORPORATE PERSON

24 AUGUST 2015

.)
AUTHORITY UNDER WHICH

CORPORATE PERSON IS

INCORPORATED / REGISTERED

4 CORPORATE IDENTITY
NUMBER / LIMITED LIABILIry
IDENTITY NUMBER OF

CORPORATE PERSON

u 72900P N 20 1 5 FI C1 5627 7

5 ADDRESS OF THE REGISTERED

OFFICE AND PRINCIPAL OFFICE
(rF ANY) 0F CORPORATE PERSON

SURVEY NO. 15, MARISOFT - II,
WADGAONSHERI, KALYANI NAGAR,

PUNE, [,4H 411014IN,

6 LIQUIDATION COMMENCEMENT

DATE OF CORPORATE PERSON

26 I\,'IARCH 2021

7 NAIVE, ADDRESS, EI\4AIL ADDRESS,

TELEPHONE NUIVBER AND THE

REGISTRATION NUMBER OF

THE LIQUIDATOR

NAME : ANAGHAANASINGARAJU

ADDRESS : 1.2 AISHWARYASANKUL

17 G.A KULKARNI PATH, OPP JOSHI'S

RAILWAY I,IUSEUM KOTHRUD

PUNE - 411038

Email id : rp.anagha@kanjcs.com

TELEPH0NE N0 : 020-25466265/ 65204591

REGISTRATION NO:

lBBt/lPA-002/tP-N00247 t2017 -18t 107 32

8 LAST DATE FOR SUBI\4ISSION

OF CLAIM

25 APRTL 202'l

REGISTRAR OF COX/PANIES - PUNE


